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[Shri Raghu Ramaiah]

supplies. In reply I had said that gur
distribution system is an integrated
system and I could not say off hand
which unit is supplied by whom. In
reply to Dr. Ranen Sen, I had added
that it depended upop the particular
Place where the supply is made. In
reply to another supplementary to
the same question, my answer was
that jet fue] is produced at all the
refineries except that at Cochin,

By way of clarification and ampli-
fication, ang so as to remove any mis-
conceptions that may have been creat-
ed, I would like to take thig opportu~
nity to explain the position regarding
the production, distribution and sale
of ATF in India.

Aviation Turbine Fuel or Jet Fuel is
produced at all the refineries in India
except those at Cochin and Digboi,
Production is planned on a zonal basis,
i.e. the total requirements of each
areg are met by the production of the
nearest refinery/refineries. The refi-
neries do not distribute the product.
The actual distribution is done by
their associated marketing companies
through their own channels and
through exchange arrangements they
have with the other marketing com-
panies. The actua] sale of the product
to the airlines is done by the various
oil companies in accordance with the
sales contracts they have made from
time to time. Saleg of ATF to foreign
airlines at Indian airports are made
by the foreign oi companies, with
one exception; in that case, the IOC
sells jet fuel t{o British Eagle, a for-
eign _airline.

14.58 hrs.
BUSINESS OF THE HOUSE

The Minister of Parllamentary
Affajry and Communicationg (Dr. Ram
Subbag Bingh): With your permission,
I woulq like to announce g change in
the programme for discussion on De-
mands for Grants. On the conclusion
of the discussion and voting on the
Demands for Grants relating to the
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Ministry of Food, Agriculture, Com-
munity Development and Cooperation,
the Demands for Grants of the Minis-
try of External Affairs may be taken
up giving precedence over the De-
mands for Grants of the Ministry of
Labour, Employment and Rehabilita=
tion.

Shri Ranga That

means when?

Dr.. Ram Subhag Singh: Saturday.

Mr. Deputy-Speaker: The House will
now take up discussion of Demands for
Grantg relating to the Ministry of
Food and Agriculture, Shrimati Laxmi
Bai will continue her speech.

(Srikakulam):

PN

14.59 hrs.
DEMANDS FOR GRANTS—contd.

MinistrY oF Foop, AGricULTURE, CoM~
MUNITY DEVELOPMENT AND CO-OPERA-
TION—COnNtd,

st st w  (J=w)
IIewE werEd, & dfiFesT 3 an
¥ o7z @ oar fF gae aw & A=}
fagrz #T wa=r aga a1 & | gi A
AT AT WIT J[@H F A€ AIT 3F
gar & | gAYy dgw TEie d aga
F fFar & agh ot ST FT TwH F
qrey AT § QHwea feqrde Y 5w
& forg aurd & § 1 s fagre 3 wram,
o ALY oI H WMIRT W WIETT
# gz qua § | tafag g T 7]
wRAT & fr g fagre 1 awen fagre
A TR A W Aew F A
AN @Y § 9T F1 7g wwwar ¢ 6 T®
A gurd gueat

agr 4T AGT W1 EH AOAGAE
o fpar & 1 tw & fag & fafasg
# qart I § | SAfvew dwmdl X
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1,100 % fFIT @ & wrgi 92 6,72,783
sFt w1 "wAT fAaw w@r g AR
OF  6,64,593 @i & fao wy
auA FTE WIT & T Afq qearg
W& avEl & fag aree-wmgre w1
S favar € 1 @=a, qg1 W wdat
&1 o™ fFaT & 1 1,50,098 HIE-
faa} 1 gEwed @al ¥ qraT Fat §
geargde fear 1 aga weer FW
g Foaw ¥ fog aurd IE
TG TUFTWRAT ¥ W1 TG 787 w19
far &, & 97 FY aurd I § 1 7 /0
e § qfEdT w #Y araaar |
&, g 97 wee I & , W F AW
g # ol F1 qgea Tfed | ww
feafy oz & f& gw QW =m@w a1 2
& gamar g 9 A @ 9y
§, 9 wmar AT a1 AT 917 @A F
wadl ® wifgy, @ f& ww
wwa § qar @ar § wafs = 6
A& ¥ grar &, AfFT gt aga @ I
g oF wEW, a1 QY AR H qRT Y
aEdY §, g I T g AT AT =vfey,
aife gatdl @@ &1 wEwEwar #1 9id
o | R §TER & TR AT
¥ oow HAWT A Qe RNE
&Y &, A 9ga HST ®W FL @I
g oay 7% ud fam & 4 &
A FmA & AL § warar g, fowd
fearl #1 qga AT AT 2 |

15 hrs.

fagre Wi a1 AW & gER A
9T AT @A §Y gHREa § gt
aFH N X T8 998 oW B §
T v W Iaw ol ST g
€9 q1 WTH N30 ®1 awe aga
faz aoe ¥ | fagreqar gEl Wl
= feafs 1 2@ gg gL 9T HY
¥« a¢ sanr < & a9, v fed
gawt framl ®Y AT fod 12 =¥
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T 7 Flargere @iz wT fenfae
fiFar a1, IR 9% F197 F71 o F femr
g Y 1T & fa¥ 522 0% THET
g are qr fomd ¥ 7430 T
g 4 s @iw FfRY T&r 9r 1 W
74 50T T ¥ ¥ 62 HUIT §94T
R T § Fa qHiFewT wgfaEt
FAawRee T gy & ey <Er
g, gt e # @ daw
wiFeai gy a9 FTWRE ¥ ;|
arg §9 fod qar @Y g f5 ooy WY
TF TN FY @ F97 gy W 9w 9%
@At arfed | awrT g9 & ¥ gw ag
qT feeeli & w8 w=8 w0 & fiu &
R T 7Y T A 9 904, 39 A
#1777 FT & g IT T4 #Y Faw o)
FeaT & fodr == s =fgd

T gF g ag & v A eEE wE,
Y, Gz WK 96 7 qga wed aw
¥ I § ST WIOE! ATE ¥ AT
gt wifgd st 9 & folr wEw ar
g W TEAT Tifed AT 9 #1 O
FW TS A 10-20 F00° &7 F7
w2z FYEA™T 27 wfed | S A y wH
FTA & fordl w0 Tw 79 feefimady
wrE gt Fifgd | W oEMA & w1,
0 & o feofmd s g g,
¥feT oilFewT & T Agr & qEr
@ E 7w AT W @ ARy
A 3T wifEd )

# o firwe réa & ard ¥ Wt w5
gt g | 7@ S G E S g5 fA
§areht § Sy AN g @ wdw A
w7 97 war §, @7 WA F e
o orar &, qa i & feld wre TR
% gfar fifod, 3T w8 Ao Hif,
W Wi dur aw Ffed @ ¥ W
w1 SR aga W A A il
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[sfrrelt et A7)
# qfg grr Faw G4 qed i v
¥ w1 ag 9=

#t SESiEA T St F g1y § ga
femdde & art U geaf g fr wa
AT ¥ FT9 T, FEOG W AT ot
AN AT ¥, A A @ quer
£ o @Y, & wwdt § R oy
STET qE A, TAT §Y g 734,
FIA FIES I ¥ g HOAT THT ;T
A FIT | AT AT H GHEAT FT HHT-
9T T ¥ o7 w¥7 Y gw w WO
1S § AT AT qRE FW |

oft Tw daw qiaw : (TIIEE)
IR WEET FW ¥ UgW fF ¥ @,
Ffy AR wngErfas faFmw wgamg
Wt ¥ faa | & W wEew &
A TW qAT AOF NI qE A
F[T FT FHTA TV FAT , JART ITH
s fawmar amgar g

ww wa gy SR (st oofraw
qR) ;I8 FT BT @Y @)

oft T faw anaw ;26 T ¥ W
% g 9 A faelr &0 & el
TR B AR W 5 W W
I 9 A FEAE A G

M, 7 duadis demd diw
AT § AT T Ao &1 og 9
T W ¥ wrew fd @, fe |
WY AHET ¥ A9 Fgr quar & fF
-G ST FAT HY, WS IAT 74T | TAT FHAT
wi? wa g wmew i Y go ?
Ay AT oft g€ W e sy s
o Wi B SFfa F FC A w7 oFW
F—A G e ge §1 sw ¥
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95 OF AT faar mr—a, W,
BA—aHT AT F @t HQ, T F
FNF, BARTNFA AW AES
T4l gAT A FT-NEEE 9T, 9@ T
¥ ot s A w g A g, A
garg & € f5 wa sAS RN g FH
W 30 TR0 FQ, T A @Y AgY
|T FFA A B W G TGl A AAN
W ¥ AW & Y arw § 1 gEI ar
TGN FRTEF FWR 9@ ag I
¥ & @ Hefr ¥ A gt 9 @og
CECIEC L O 1 T

st swoitawr o ag wroEr ot
¥ Y g

ot T faw qw: gArd qe
¥ Qe qrrerge Y 919 AE) w9 X,
e o woF agr G @ @ FW
T |

o ¥ ety aredt oft & o qEr
o wamn fr el fr W W
¥ et Y FN G A @ A— g
¥ OF feA ¥ @ | T w1 F09
30 TG T WATS ATET F HATAT SATAT
¢, afe s\ arar w4 9@ oY wwrg F
o o 9T S &% ¥ F19 97 Hm—
TP AT TRTY | T TEY T W HT
& wgm f W s ® AT § W
W e faie Y g

Ieaw  wEEd, WY % e
R AT WA gU § I w7 AN F W
ot gl A 41 W) EgE A e
oY arfem ot T e A1 & i
@ ¥, framl & S ¥4T waew !
NHT wgy #1 N T ¥ FE AqEW
o€t } wifE Asand O @@ AT Y,
grrfas o) wifes gfe & at aw
wafaffea s f ff ) wag
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¥ & guwan § o wmodt #E o dor
AT TE & T

I ® whEw: w & gEr A
fr v Wt & a9 aga g a9

st o ¥we aEw: aET 2,
W AW FT qf6d |

S —— T X B

oY T g 7 i

ot T ¥%% Trw ;. § WY & Fet
REITT F AT F T HTLO 7ET TATHAT |
W ekl § fF Oy At o g e
a1 g, w4 gfo ofr ¥ gt s
F foxr Y ag fonierl i e &Y 23—
WS F% g1, § ag Foqr F@T § |

A g AT @ A §, § TEC
T F Wl §, @ ¥ §aw @
T AT Y AT G AW, A
wa § Frar g o ga Ay afe smoer
TO FTAT § AT WI[E T I 99 F
e F e § wre fadc gy a9,
SRS ol g

Juene wEeE, & g Awd
AT & T WITH gAY TG ATEAT
g1 g g T av i fady e
30 sfowa warw ¥ afg N o
afe gur 71 ? H g gy 2 q@mar
£—

1 1961-62 ¥ Y ¥ FTrEw,

a7 1962-63 ¥ 5 Hrad} ¥ 14,

T 1963—64 % 3, 7 Hragr a9y,

T 1964—65 ¥ 10, 5 Hredy 73T,

&1 1965-66 ¥ @& 10 0T
TA T 91, 98 T g gt A% g
W EY aga T § | fRewTgan?
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¥ g fraw agdt Wi g ad
& aTg § WATT 9% | AGH 9 qiy
AT ¥ g av 24 W@ =, §E
¥ afqaw 31 v e, frd ¥ 50 9@
T, 1964-65 ¥ 60 W& &9, WK
1966 ¥ afz woaqt % fegam s &
523 FOF 794 F A9 507 1 FUT
30 WG T HATH GABT ATER F R
@ Faff ww o g fFoew
F IR o QAT T 1 AT G
g

ey AT & N T A F R A
go wiafom yfw & faar & ot o
fraffc firg o & s & el a0
TEAT ATEAT | U TET AT €7 F
128 AT gFE  wiafaa wfw § feng
FY TETAT B ATCH | W HE HIST
g9 A% 75 WG UFT W1 T |
gfafam aaf o3 owa der 1 9 e
fraffa frar T a7 ag 1480 @@
e gfe & g frr a1 ooy
470 s e qfw ¥ forg #r v o
far sm &% | ATRtorTETd WE ¥
R % ag Ty 7T °v fE T I
690 EATT A g HfeT ag ger 190
g T €Y | i demor oY wER o
[ A, T W A5 F
N FB FW Ek are A g A
T A go T g | TR W el
YA ¥ 27 AT OFE FY qq )
mE ot | Frd ¥ 110 ST TR ¥ A
g € oiw Y § 200 "W T
Y arq FET TE &1 T Y A Avo
& &rft an WX 7y g PR
a1 71 & wowar § e oo aeg A
weft wEET Y ai W A FATT
gt WX ag Wgd § fe arq A
T FTA TET T A

o #g feafy @ & . awemr
oy AfY faeft & oY v oaw w7 S
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[sft 7 Faw a129)

N } Ig AR FT 977 q1A 9 77 fear

T §, AT 9T gawT e w7 faar
21 o gar 97 T SR FWT "
o1 T, 45 FF T AN GTHTU q
foam) s F AT W@ A A
TER G W ] gET A T AT A
wf @ A fear mr o #v ) qfew
¥ wugat § & gEn o) a@ & o=
T wE ) Ffew wwE #Y A g
fr oz o gfea & i § feem
forear g &, 9aaY T e S &
4l

T A7 T AA 36 FAT UFT
s eyt @i
W oy oAt faw @ § 98 09
at #07 uFy § NdY AT T D
gt @ AR ST THT qF qE
9T QI qg a9 I WA ey
AT QO @ I a9 W 24 FAT
e 7 ¥l uw gEw  feEw
AT ST A Ay wf ¥ fag o
Taeqr w@ ¥ faw 7o0-go0aw &7
gon aifgd | g 70-80 I ¥
gfan w5 ogw s, gfaa waf =t
ST, F4T TH T WY ST e fear
2 9 wdem Ay @ fE wast
F o & o faurd & amw ¥ 9w
3 g WX araTe W gET F@ ¥ I
feara frame oY w7 FwaT 9T Ww
AT g A A a1 AT T o
&1 Wi i mfawr €1

& #g wgar § & o w°w oA
faw §, ST W AT fagr w A
TATHT § g WRAT ) AW f g ¥
qraY ¥ wTRfNT a9 @A g
& &Y ST Y Aifgd W P oy oy
sifegd, sl & 3 9 o § ag faard
¥ fog wfed 1 oy oF W N IR
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aifgd | o W@ & JEq Ao For
IR WY fagre #] vw ¥ d=w
¥ AY A oA ¥ A E S ¥
werT §, 9 afewr §, s wesrag y
oY aF WA g g ) W A
o e WY A fear &1 SsweomRw
iz fagre Y wifgd | ? SwRwW
F YU q Aied, @F wemr W}
ar ey <o ®t Suwr aww & T
# oTo% A wiwE AW FT @TES
wE T ¥ ot #Y gfaed saEr
ST & TG @Y wwdt § Forary s
& SuT Ry Wi fagre § Suwsw @
ot § Wity www & seaw e
& WEE ¥ EATHT 9gIE g §,
afer wor feafe 7 &7 =t oW
I ot e i ded g & war gaw
@ ¥ I @ aRga e ar
stx 9w ¥ 39 wiws for 7 o= fY
HiFI AT F WUH FHY W GE |
g Fer a1 f5 mEw ¥ o oSt g
¢ g1 A 9 § fow & wifr & iy
gfea ¢ 9z T a9 1,35,3138 | g6F
g ¥ fagroste ga 2w #t frare
oT & | g FAW: 5937 WIT 11377

4 ]

AL o ﬂwmﬁﬂ'ﬁ
e ...

dag-eW A9r Wwi WAt (T
mwﬁ!)mal

ot T ¥ww TR WY g
< g7 grT A TS FW

st foe Aromw (aft) @ WO
w0t fag off W 7gT 9T E, IR SR A
s wm &)

ot T e qraw ;. SHINIW W
o off e §, g gw § A
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2 W § 9T 9Ed A § WA
Ford wE @Y uF wran gy fear
oF T agr 1 AfET IEF 9T Y
T gEr g R ¥ IO Ry ¥
qIEETE FT OFATHT & | ggk T
wurer & wie et =9 &1 99 96
1 ot wowT A g oawar ¥
FfeT T wre o faviy e &Y
AT OW R T AW Y FW A A
qwaT g

o & oUF @A qEEfaE |@e
FT A F @A ARAT | T UX
gTr WiT fear wmar &) WO ogd
&t g Y srEaEEaT 2R @ A fit
o= ¥ & 1§ Wl wgRw & wgw
fr fora WY fergramr & aF a8 we d
o I g7 g @ A 7ga afedr
g g avdr 21 feeelt § & @
AT IT AT IF Y WIIHT 97T To0
2% TITASE T I & FT A WTATY |
TR W AT AR AT & ag W weST
JTZ &1 19 & q%ar & | AfeT 9 ag
qrt afet & qET S iaT F ¥
¥ wrar omar @1 & wear § fFoga
AT @l ¥ I T WY Ay F
& FTEY &g a7 g Awar &1

gl ¥ ga® ey faw s w7
o9 § @ G woewE 81 frew
Fomda AR ) fodaF ¥ 1961
62 ¥ UF S fwar 9T | TN ¥ G-
w@eq-ag 9@ 99T % 1962 ¥ #09
24 W TGAT F FT FFEET qT AT
3% § g 2 gEHfa T A
T TET WET 98 § WIOH] JqemEw
AMEATE | FTETLETMCH 131 FO¥
AT T AT AFT FTATH 236
FAT T UG FA FA T TG
dFur g o s fafrtaaferaw
¥ I A ey ) awdt &, Few A®
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¥ Ew AW ¥ A ¥ grew-fdc g
T WA mIRIAmsE
g9 T FTH A W T q@T e &

T A AEEras w6y 97
T e @) A we o @ v 3
qff mraEfaE W 91 7@ §,
THEY FT FEA 2T F@ F w17 F Ay
&1 & wron s e g o
g wEeEfaE &)@ ¥ ¥FEw 19
sfma qft &1 st ¥ smmeEfas
waq faelt gft s & fao age
wrEwET § #ifte gt #9€, T,
wifs & g% faelt qar s @t 3
¥R W e @ @) ag
fF gl & A U e A @ ¥ 7@
LR G S U R G

g <Y =gy o & f ot qrsTEr
zam & | w0 ¥, w4 &, sregfaar
&, FATET &, [FrAN § I IF g TwAT
t affr %, ofeam, @ T
AU WL A F THrEN F a7 Wy
w2 fogmm ¥ O = o
el 9 o & A sTw agT AW
AT & qEES H W F o =fe
®: T wfw &, ¥few SEd qEEe #
TR ATTE AT FA & | o T et
T Fr g ar g ¥ Fr S awar
g

wfn gardd 9T | aga Wi far
ST & ot &gy ot & 1 % g wea §
fie wfiy gardl & art § o FT A
§ S 9T WS G g &1 o Fo
Fo WITo AT A WY Wror Hel¥ §, A
o TrAT T F ¥ A SR FEr v
igr e W e foer” ¥
Er 260 9 fiF 9 7T TR FT FA
§ e A i ar fe oefe @2
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[fr T K= aEa]
ot T § W &7 wogd ¥, w® I
T &1 R we v & R
fewm % #r€ w4 gwT 1 & Fe
g fip flrgr< ¥ geawdt w1 g & A
oft @& wry wE guT ) fagre & wiw
Y, B: EATT WIT 23 AT WIT 24
g gws ary frara § 1 oy § ol
¥ faor g - 7w & af g
& ¥ #1 g | JALRY F W A
@R T T

st %o aAte farey: (3ffar) :
JATHIW F H9HT HAHEH § |

ot T Aw AW IAY WTWT?
# SOeT T a9 § e T w7 @
g %o %y w g 5w A aen
FATRY F I N A 3w @E )
afser & wwman g v forw g & |
= aETLH § wifae g st g
TR & 99 F W @i dT A
gEdY | YWY WM F I T BT g
AT ET I AT 4T W I OHT
Wi & am & Y ag qfT W @
T & ARG W R

w1 T & v ¥ F% o =
& €7 T, W Y oW A
¥ R ot ww feeel
1§ & | faeeit Tt FY TS Ty,
am gest Tifed M I F e
t w5 AW fag
aFH T & fag grEmT @ T
oo W TR UFE JH TEET 5
W <@ g€ ¥ 1 T TR 9T 94 w7
FrE w1 T

& wewn § & qfd quie s
wft § &F) @), Fer & W ),
fow sgw & foq ag ST a7 mr
a1 I IEW w1 Qi g
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ot faafer formy (WeY) @ Ty
a3y W Wi fagre & 0w fafec
FGT a1 TefEw W o w67 @]
w2 ¥ fiw fafrer & aw wwr
w0

W T daw o g aw ¥
fe aetn Py s s gw & g @
Efrgn ® v ofgr .

ot ogEe Ty s (FvE) o
v fafret & ow aga wiw &
o TEIM 99 W9 s )

ot w BEAw ograE: § wEw 2
@ g e & agm fE oo o
e 7@ e &, ot fadigor Y
Ty faem &1 wmTET wEE ST oAt
Fer fag ot sroF agr & & a1 &
gw aga & f - s @Y i

ST WTEAEEAT £ 919 7 2 fe
faars & gvw ¥ Uw 9w @Tq Ay
%t saTgw AT GATE I | AR o
WS W TF TVqAT FT e FTAC
FT QT , BRI T AG-ATSH I FT
TG R | FT AT FT qraay, farErd
1< gerE %1 qrara<er &7 fFgr Ay
o i qar et awt & arEr
%7 77 g1 HIT g T §F, o7 1 oY
e 1500 T97 ¥ TRl &9 7 $
oY 5 ST 1 TyaT A , 99 %( fawré
¥ wrer fagy oy | & S fosr Y q@TT
argaT g i ag w1 faeely w2 wadt &
)T 9g 9 ¥ 98 W ¥E@H |

gt oic faard S dw & firelt
wogwar &  far o wfeemd
Farsdrare 1, 37 Y o fyaret sfgd
ww 7% fedt wfasrd o< frdt sFe
e oS et  sw T
gform o8 § & Wawg & o Faw
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FRT ET KT I # foidy
qrelt W § 1 g oF wfewrd, o
qEE, 1965 ¥ Aer T durare Mg
¥ o I X fond & fs gt o @@
oo ge &, aga &Y gE & W faemf
¥Y aga sqaedT ¥ 7€ §, Arfy ) Afew
ww Aw & fF a8t o & SR 0
T a4 AR O & @ gd | g
wifeae oy § wic afefnde 2 2% §
i a9t ae gf & 1w arwd ot
grit 8, ot ag wgf I It ? s
%1 78 sggear T 730 i forr afowrd
& @A g FTE F1 AFY, S *1 ywlady
ST TETERT & AL | AT T T THTL
# forery T ewlY s, q7 O
FYE v G Forwdrar |

T AT 20 3 fofar &7 aree T
&, o 7 AR A g | F A B weAn
AT araT § | OF A< oy fay &
frm s saiEa i mar | f9gam
AT wwo Yo gt | 7T ¥ fa & w A
faraae & awr 97 | Fafto Fro W &
ZgaT ¥ AT 91T 39 FT @ 4 9
d% AT | T 9 TF FAATT AMAT
WX Fgx @ i ato o Ao &Y Flf
g7 FF 45 1T | IF ¥ AT OF A
wASTE WTAT | IF T AW G@HAT W
S T fF w16 B, T T W w
gz A | & & 9w 1 w7 fw qw Ay
wuTeT A v @ &1 fF fomw Y
TET &Y, 99 A g W e
gal Y ag | & ag fqag" FAT AIE|r
g f ora forpre & mfawrd & smatay
¥ ¥ a8 @1 9T, oY IR frwre @
BT FIA ERT | FART, AT
Wz ggaieat fawm, aq ¥ o feafa )
B TE TT AT T [F 97 F7THRT
), T ¥ a1q WX FAwRT Wik F
ww qeearg &Y o1 % frara, sfe &
frfiaw, dgAa-AuRET € A Y
SIS FATE WYL LT &7 A W A #

ASADHA 22, 1889 (SAKA)

Food, Agri. etc.) 11622

T T T AT T, awt gF we T
® qwa § wren-fft g qua, &=t
g

# arqaifas farere o sewiiar
¥ A ¥ vorer w weAm W
FifE AT B W gIEg I A § )
# wavT wg AT Wgan g f smpaitaw
fagrar & 1Y g W% fvar g an 7 fear
2, afFr sw ¥ aiE-miE § wwmEr
&< Het faar ¢ 1 Fawra-aiey & ol
& Jom v, WY, G, dJYe-
AR I 76T FEO T W ¥ fgary
A FTE T 7€ ERTY | WA 7 WIHIT
wawdl g fF 3w Ay GEE g
¢, ot 9 ¥ fgwma €), s 9w A
*YE 7 arlre faet &), @Y ww feafa
1w gt AR |

qE aF wEwAr W g g,
T AT 3w H 99 #Y e 5 ¥ faw
oF FHe, wEw, fagw fear o,
&1 g7 7 yorrdf F0E wgai  F1 w@T
o geerare fadgar . wgawfor @
waqw § wraarin | dfaw suafoar 8
qdm ! #graer  qfegmer Wk
mErerr weifig & e iy & fipame
Y AT ST e e g 7

st wo Aro faardt : AT TEEH
&Y goHTe & o welY, oY arAes
F w7 & fF o ¥o wYo #Y Ty @y
o, 99 &7 waTfew 7 fEar o

=t T ¥ gmew A TR
faardt Temwe® &1 ¥ ITEY ATHTH
T FA

wgwTear famr  aUady & & @Y
Tt & | W T BT O war a1,
o fggem dqx &1 w7 ¥ ofgs
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Shri J. B. Kripalani
Deputy-Speaker, Sir, before I talk of
food, you and the House will excuse
me if I say, in this food discussion
-Congressmen have very severely cri-
ticized the Government but when an
Opposition Member criticizes the
Government in the same terms they
begin to fret and protest, This is not
a very reasonable attitude of mind. It
is just like a woman who knows that
her child is wrong and beats her child
but when another person does any-
thing in that respect she begins to
resent.

Shri E. N, Tiwary: That is natural
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Shr_i J. B. Kripalani: Let us not
act like women; of course, it is nalu-
ral to women.

I would also suggest one thing.
After all, the Congress is in a majo-
rity and this government does what it
likes because it has the support of
that majority. Having that majority
they should be more sure of them-
selves than be irritated by the criti-
cism of the Opposition,

They also say that the Opposition
is bent upon creating confusion in this
House. Why do they want to add to
that confusion? If they allowed the
Speaker to settle these matters, 1
think, they would save a great deal
of the time of this House.

Sir, yesterday I was listening to
the speech of the Deputy Minister of
Food.

An hon,
State,

Shri J. B. Kropalani: I am sorry.
1t is difficult for me to keep trace of
all the grades of ministers also are
there,

Member: Minister of

He was reeling out to us figures;
they were very illuminative and
complimentary to the Government.
But he did not answer the statistics
that had been given by Shri Lobo
Prabhu and which have been given
before that in this House sbout the
production that has increased accord-
ing to the statistics of the Govern-
ment from 55 million tonnes in 1951
to 88 million tonnes in 1960—62. It
is an increase of 55 per cent.

We are always told that we are
producing babies at a fast raiie but T
hold that we have produced in these
years according to the statistics of !.he
Government more food than babies.
The percentage of increase of babies
is about 30 while the production has
increased by 55 per cent according to
the statistics of the Government. Tf
the Minister of State wants statistics.
1 have got some statistics of the food
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that was despatched from De

the food that was received :1::1 ntgi
other end in Bihar, In January, what
Wag sent was 175,000 tonnes of food
and what reached Bihar was 174,00
tonnes; in April, 191,000 tonnes were
ﬂeup.atched from here and what was
receiveq in Bihar was 175,000 tonnes;
in May, 218,000 tonnes were despatch-
ed from Delhi and what -wached
Bihar was 188,000 tonnes; in June,
201,000 tonnes were despatched from
here and what reached there was
132,000 tfonnes. I may have made
some mistakes in recording these
figures. If I have mistakenly Llaken
them. I stand to -orrection. May I
know if these figures are right or
wrong? Why should there be any
difference between what is despatch-
ed and what is received at the other
end? Who is responsible for this?
May I request the Food Minister to
see who is responsible for this? Those
who are responsible for not sending
food which is given to them for
despatch to an area that is suffering
from famine are responsible for mur-
dering people and such people must
be taken to task. Unfortunately, our
Government makes laws which are
never carried out

1 was talking about production.
Fven when there was 88 milllon
tonnes of production. the then Min-
ister of Food, Shri S. K. Patil. sent
for a good deal of grain ‘rom Ame-
rica. When he was asked why he
was petting tood from America, he
said. “We are building uo a buffer
stock.” Then, there was the Arought.
1 would like tc know what happened
to that buffer stock, We never heard
of it again. If we calculate according
to figures given I think, every indi-
vidual in India would be able to pet
12 to 13 ounces of food per day, Are
we able to supply that much? There
must be something very defective
either in our distributive evstem or in
the nurchasing power of the penble.
You have to examine that. I am
sure, it these things are tarkled,
there will be no deficit of food ac-
cording to the figures piven to us
by the Government itself. But what
‘happens is this. The Government
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gives us the figures. When we uoe
them against the Government,q the
Government authorities say that these
figures are not correct figures. But
when they quote figures against us,

they say that they are absolutety
correct. [

Yesterday, we got figures about sp
many wells dug and many acres of
land afforested. How many trees
died, that was not given; how
many wells went dry and pro-
duced no water, that was not given.
But we were asked to accept these
figures. When there is drought, the
Government discovers the merit in
these small projects, the minor irri-
gation schemes, What were they do-
ing for al] these twenty years? Why
did they not think of it before? Dur-
ing all these twenty years, food has
been sent for from abroad. They
think of minor irrigation schemes
only in the drought year and that also
to satisfy their critics that they are
doing something. If they had really
taken to the task of agriculture more
seriously, there would have been no
deficit by this time.

Then about fertilisers, we are told
that they are having so many factor-
jes. May I submit that the organie
manure is more important than the
chemical fertilisers? Have the Gov-
ernment made any effort to see that
this organic manure in India is sav-
ed and is not waste away as fuel?
Have they supplied to the poor peo-
ple in the villages with cheap fuel,
so that they may not burn the valu-

able ang important organic manure?

Then about co-operatives, we are
told that the Government have estab-
lished co-operatives. But what hap-
pens in these co-operatives? I am
very sorry to say that the politicians
have entered into them. In one
place, I saw when the Prime Minis-
ter went there the Co-operatives

nted him with a pu::etof Rs. 1
and he accepted tha purse.
gothoperaﬂves are public institutions.

An hon. Member: In Madhya Pra-

desh?
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Shri J. B, Kripalanl: Whatever the
Pradesh may be; I do not want to
name it. There are birthday celebra-
tions of Ministers and I have seen
that the co-operatives contribute to
these birthday celebrations tv the
extent of Rs. 50,000 and Rs. 75,000,

Al OF §9% 9@T ;IO W |
qraT ?

ot Wio Fio TOAEY : FE W
g WM, qF I F A T T FATE

I am only concerned with facts.
Who are responsible for it, is the
other people’s concern. Co-opera-'

tives are public institutions ang they
are financed by the public. In the
, Khadi jnstitution, even the highest

person who goes there will never get
even half an inch of cloth as sample
without money. This is public money
and Gandhiji has saig that it must
be used as if it were our own monay.
I am afraid, this Government has
taken the words of Gandhiji very
literally; they use public money as
their own money.

Then. we have been promised by
the Minister of State that this coun-
try would be self-sufficient by 1871.
I do not know when our Minister of
State came in Parliament, But I am
sure, the Food Minister remembers
that this promise was made 1o wus
from year to year since Independence.
It was made by every Food Minister,
During the Second Five-Year Plan,
talking upon planning, Pandit Jawa-
harlal Nehru, who knew something of
every subject, told us that, after the
Second Five-Year Plan, not only
would we be self-sufficient but we
would also export food. Are there
any old members here who remember
this?

An hon, Member: Yes.

Shri J. B. Kripalani: He said that
we would earn wi useful foreign
exchange, May I humbly ask this
young man to be very careful about
making promises? I do not say that
the Food Minister himself is making
any such promise. He knows the
history of all these promises and he is

JULY 13, 1867

Food, Agri. etc)) 11628

not likely to make any such promise.
It is better, you do some thing than
make promises,

The Minister of Food ang Agricul-
ture (Shri Jagjivan Ram): That is
the promise of the Plan; long before
I came in,

Shri J. B. Kripalani: That is the
promise of the Plan. That has also
been the promise of every Food Min-
ister. He perhaps has not yet had
any occasion to make a promise, but
his assistant did make a promise that
the country would be self-sufficient
by 1971. I am quite surprised why
our Food Minisiry does not send some
of ils people to some foreign coun-
tries from which we can learn, I
had been to Israel. But the Tood
Ministry will never send anybody to
Israel; I do not know why. It was
a barren land, and Israel has made
it intp a garden. In Israel nobody
possesses more than seven or eight
acres of land. bul they have all as-
pects of co-operatives. They have a
co-operative shop. What is the fune-
tion of that shop? Its function is not
merely to give loans, but that shop
keeps all the instruments of produc-
tion, for instance, tractors; they keep
good geeds and they give advice to
the cultivator; when the crop is
ready, they take over that crop and
sel] it in the market for the cultiva-
tors. By these means I have seen
people holding seven or eight acres
of land having a refrigerator, a tele-
vision set, a broadcast receiver, a
motor car and so on and thov are
also sending their children to college
for higher education. They are able
to do this with just seven or eight
acres of land, But we shall have
nothing to do with them. ATl right,
let them have nothing to do with
Israel, but let them send their people
to studvy how thev have been able to
orodure g garden in that barren land.
How have they done it?

I went there and T saw how they
had done it. There was yet another
desert land which was to be cultivat-
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ed. I saw that the old president of
Israe]l Mr, Ben Gurion was living
there in the desert 80 miles away from
his capital, and having a telephone
there, and keeping a house in the
capital; sometimes if he overstayed
he remaineqd there in hig house in the
capital, but otherwise he would re-
turn to his kibutz and work there;
his wife was also working. I had to
go to his place in ankle-deep mud
because there hag been rain. He talk-
ed to me, What did he talk to me?
He talked to me about Buddhist phi-
losophy. He talked to me about yoga;
he never talked to me one word of
politics. I told him ‘What is this that
you are talking’. He said ‘I am in-
terested in these things’. They ure
interested in politics; they are inter-
ested in world affairs, they are inter-
ested in philosophy and they are in-
terested in many other things in
which our people are not interested.

I had been to Formosa lasi year.
None of these Ministers would ever
go or send any assislant of theirs or
any adminisirator to that proliibited
land. Formosa is an original or
founder-member of the UNO, and
yet we have nothing to do with it.
Even from the old point of view, the
enemy of an enemy is a {riend, but
we do not consider these things. We
are so frightened. We have nothing
to do with it. I asked the people of
this little island how it was that they
had made it so prosperous, They said
‘We did not do as you did we gave
no attention to ecapita]l] industries,
and we did not start with steel mills.
What we did was first to give our
attention to agriculture and the pro-
duction of things that were needed by
the people for their every-day use.
‘That is how we have come to have
so much agricultural surplus that we
can send it out’. They sent out 60
million dollars worth only of bananas
in one year and 60 million dollars
worth of sugar. They send packets
of food to the mainland to tell the
Chinese people how prosperous they
are. They told me that they have
double the number of tourists that
we get in the whole of India. It is
a small island. There are no Taj
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Mahals there; there are no Jumma
Masjids there; there are no places of
historica] interest there. Nothing of
the sort, Yet people go there to see
how they have been able to make this
tremendous progress. The population
there is 850 per square mile while we
have 400. They have been able in
less than 20 years—less than th= time
we had—to make that island so
fertile,

I asked them: what did you do?
They said: ‘When we came here, it
was a refugee government. When we
came, everything was in the hands of
the Government. As soon as the
people could invest money, they
handed over the industry to the peo-
ple to rtun it for themselves either on
a cooperative basis and or on a pro-
prietary basis, on the basis of joint
stock company, There is no restric-
tion there on anybody going and es-
tablishing a factory. There the ques-
tion does not arise whether it is pri-
vate sector or public sector; it is all
for the good of the nation; it is all
for increasing production.

So I would advise our Food Min-
ister not to be so obtuse as our De-
fence Minister or our External Affairs
Minister, but to have an open mind.
send his people to these countries
from which we can learn much and
bring that knowledge and act accord-
ingly. I hope he will do it and our
land will again prosper and we will
not have to send for food from abroad
from such a poverty-stricken country

as ITtaly in Europe.
Mr, Deputy-Speaker:
padaswamy.
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Shri Gadilingana Gowd (Kurnool):
I have been trying to catch your eye
for the last four months and still not
Succeeded. I have never opened my
mouth after my election and people
in my constituency are thinking that
1 am enjoying Delhi.

Mr. Deputy-Speaker: I will request
him to be patient,

Shri Inder J. Malhotra (Jammu):
I would suggest whatever time you
are giving to members, you should
give 5 minutes less to the Minister be-
cause they must listen to us and then
Shri Jagjivan Ram will speak.

Shri E. K, Nayanar (Palghat): Mr.
Deputy-Speaker, of all parties here...

Mr. Deputy-Speaker: I know it

Shri E. K. Nayanar: Then why
are you violating it.

Mr. Deputy-Speaker: I am not
violating it.

Shri E. K. Nayanar: You are not

allowing us an opportunity. Now two
Ministers will have spoken,

Mr. Deputy-Speaker: I am trying
to so adjust that all get an opportu-
nity,

Shri E. K, Nayanar: At the end,
the hon, Food Minister will reply.
Before that, you should give other
Members an opportunity. Why are
Ministers being allowed to speak?
You allow other members.

Mr. Deputy-Speaker: You will get
your chance,

st e Teg areat - amerE wEew,
wv gg 3 fr fafrees v o S0
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Shri E, K. Nayanar: Why ghould
Ministers be allowed now? They
have a right to speak any time,
whereas Members are not so entitled.
You are not giving us time now.

Mr. Deputy-Speaker: Minis-
ters intervene to explain policies and
answer certain points raised from this
side, I entirely agree with you, This
feeling in the House I would lik= to
convey to the Minister of Parliamen-
tary Affairs. I will try to extend the
time,

Shri E. K. Nayanar: I appeal to
you to allow all sections to speak ut
least once. After that the Ministers
can take time, two hours or three
hours, but they must know the view-
points of the members.

Mr. Deputy-Speaker: The Cabinet
Minister, Mr, Jagjivan Ram, ultimate-
ly will take a whole survey, but
minor points are raised, and it is ex-
pected that some reply should rome
forward. You will get your time.

Shri Umanath (Pudukkottai): It is
not a question of time alone. After
all. at the fag end members are asked
to speak for a few minutes after tir-
ing the House,

Secondly, yesterday itself Govern-
ment should have taken note of it,
when Mr. Shinde was speaking, the
genera]l concensus in the House was
that the Minister should not take so
much time, After that again today
another Minister. Again Mr. Jagjivan
Ram. I would like you to take this
into consideration.

Shri E. K. Nayanar:
you give onme round to all
first?

Why can't
sections

Mr, Deputy-Speaker: You will not
lose g single minute,

Shri E. K, Nayanar: That we
know.
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Mr. Deputy-Speaker: All the
points that you make will be taken
note of. Let us proceed. This is a

very sensitive element in our life I
know.,

Shri K. N. Pandey (Padrauna): I
have no objection to the Ministers
speaking here, but I want that the
Business Advisory Committee, while
fixing the time, should take into con-
sideration this fact also that three
Ministers will speak on the subject,
whereas all the States are interested.
What will the Ministers say?  They
will state only the policy, they will
give a reply, but we have to repre-
sent our constituency also,

Mr. Deputy-Speaker: As 1 said
just now, I am going to convey the
feeling of the House to the Minister
cvoncerned. We wil] extend time.
Secondly, it is not a question from
this side. Yesterday ag I said many
members from that side also are eager
to speak, but the Minister, when he
wants to intervens, should not be
obstructed, because he hag got to
state policy matters.

Shri Datiatraya Kunte (Kolaba):
When you are suggesting that the
time will be extended I would iike
to know from the Chair whether the
deadline fixed of 2lst July is going
io be extended. If that is not going
1o be extended, by this method you
are really depriving the House, which
has to do it once in a year, viz, to
discuss the budget of the country.
And therefore, when you are giving
this stop of extendiing the time, you
woulg really be doing a disservice to
ithe House. Please allow me lo say
that, (Interruptions). Therefore, this
has got to be very carefully taken
into consideration, because what we
have found is. for instance, for the
efence budget where this country is
spending a thousand crores of rupees
unnually we had only seven hours.
1Pood is such a vital subject. Yester-
day the hon. Minister of State took
nore than an hour. Since he sat
tlown, there has been hardly one
hour of discussion, and now another
Minister is going to initiate other
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policies. I really don't know what
is going on. We are in your hangs.
My submission is that you must see
that the House is able to discuss the
budget of the country properly. M
you say that the time will be exten-
ded, it only means that on the 2lst
of July the guillotine will come and
we will suffer.

Mr. Deputy-Speaker: I entirely-
agree with the general proposition
that the the budget session should
provide opportunities to discuss every
Ministry, if possible. The Business
Advisory Committee hag taken all
this into consideration.

Shri Piloo Mody (Godhra): No dis-
cussion; no money,

Mr, Deputy-Speaker: Some hon
Members suggest that the time taken
by the Ministers should be taken into
consideration and I say that we will
consider that point.

Shri Sonavane (Pandharpur): What
about his allegation that you are
doing a disservice to the country.

Mr., Deputy-Speaker: Order, order.
The hon. Minister,

The Minister 'of (State lin the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
M. S. Gurupadaswamy): Mr. Deputy-

Speaker, 1 am grateful to the gene-
rosity of the House.... (Interrup-
tions.)

. 15.57 hrs,

[Mr. Speaker in the Chair]

Mr. Speaker: Tomorrow the hon.
Minister will have toreply at 2'30
or 3 p.m. Therefore, whatever time
is available is available. Tomorrow

is Friday. Ten hours are allotted.
Tomorrow one more hour and we
will be finishing ten hours . . .(Inter-

ruptions.) Hon. Members may kindly
sit down: they should not make it &
habit of standing up and interjecting
at whatever stage Wwe are, I am
saying that time should not be
extended because the E-*~-nal Affairs
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[Mr, Speaker]

is coming and you will loss the other 16 hrs,

demands, Time has been extended Mr. Speaker: All ri ght. Let the

by one more day, that is this Satur-
day and next Saturday also so that
some more demands could be covered.
Twg or three more demands could be
covered. If you go on extending the
time for these demands, nobody would
be the loser except the House and
the country. Therefore, 1 suggest
that we keep it to ten hours, what-
ever may happen. After finishing ten
hours, the Minister will reply.

Shri P. K. Deo (Kalahandi): No
other Minister should intervene,

Mr. Speaker: Since he has been
called, | would request him to finish
fn ten or fifteen minutes because on
policy matters the Cabinet Minister
will speak. The other Minister also
has spoken and I do not think the
other Ministers can enunciate policy
matters,

Shri K, N. Pandey: Sir, ten hours
were fixed. You should remember
that we represent some constituencies
and we wish to place some facts
before the House. We cannot be con-
tent with Minister's replies or because
some other Members from that side
speak, We have also to put forth
some points. Therefore, if some more
demands are to be guillottined, let
the time be extended for this Minis-
iry so that Members can speak.

Mr, Speaker: Some more demands
will have to be guillotined.

Shri K. N, Pandey: Let them be,
it they have to be . . .(Interruptions,)

Mr. Speaker: No; this canont be
done.

Shri K. N. Pandey: Since this
morning, two Members from the
Opposition have spoken; now the
Ministér is going to speak and then
anothér speech from that side will
come. It the time is not extended,
where is the opportunity for us all
fo speak

Minister start now.

n“tmmw (fm) :
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Mr. Speker: All right, Let the
about it. They are taking the time
of the Congress; they are not taking
your party's time anyway., Your
party is getting the full time, what-
ever is allotted to you. Within this
time which has been taken in these
interruptions, at least one more
Member could have spoken on the
Demands! Let the Minister start now.

Shri M. S. Gurupadaswamy: Mr,
Speaker, Sir, I am grateful to the
generosity of the House, and I am
also happy that so many hon. Mem-
bers have taken such a keen interest
in food and agriculture. I promise
my friend Shri Piloo Mody that I
would co-operate with him fully and
try to be as brief as possible.

Yesterday, my colleague, Shri
Shinde, tried to cover some ground
and replied to certain points raised
by hon. Members. Today, I propose
to deal with a few other points. The
rest of the ground will be covered
by myv able and respected colleague,
the Food Minister, sometime tomor-
row,

I.find on the list 14 cut motions in
regard to community development
and panchayati raj. Some cut motions
question the efficacy of the commu-
nity development. Some other cut
motions refer to the need to improve
the working of the community deve-
lopment. A few cut motions consider
it a wasteful exercise.

Shri J. B. Krlpalani: They cancel
each other out.
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Shri M. S. Gurupadaswamy: These,
as my respected, erstwhile leader
Acharya Kripalani has said, cancel
each other out. In a way, they are
mutually exclusive and sometimes
they are contradictory. At the outset,
let me answer one important ques-
tion: whether community develop-
ment should continue or not. Later
on, 1 shall indicate what modifica-
tions we propose.

Shri J. B. Kripalani: That means
it is not working properly.

Shri M. §. Gurupadaswamy: Let
me say what I have to say, and then
you have your own judgment, It
appears to me that some doubting
‘Thomases in some quarters have been
suggesting that the community pro-
ject and panchayati raj institutions
have not been working well. There-
fore we have got to reconsider the
whole position, and certain sugges-
tions have also been made that com-
munity development may go, But
may I humbly say that judging from
any point of view, objectively, there
are strong reasons for continuing
community development and pancha-
yati raj institutions. The reasons are
incontrovertible, indubitable,

Shri Piloo Mody: Congressmen will
make & lot of money out of it.

Shri M. S, Gurupudaswamy: [ will
deal with it later on if there is time,
Firstly, there has got to be a commu-
nity approach to community develop-
ment. If we concede that there has
got to be community development,
that the rural areas have to be chang-
ed and transformed, then this con-
cept of community development has
got to be accepted. Local initiative,
local leadership, have to be harnessed;
local resources, human and material,
have to be mobilised and the pro-
gramme and machinery have got 1o
be set up to bring about this economic
change and social transformation in
rural society. This is being done by
the community development and
panchayati raj institutions,

Shri J. B. Kripalani: Question.
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Shri M. S, Gurupadaswamy: They
offer the necessary programmes to
bring about the social and economic
change in rural areas. At this point
of time, after 16 years, when we have
experimented and also successfully es-
tablished such institutions in various
parts of the country, to say that they
are wrong to me is wrong. To cry a
halt to them js like crying a halt to
democracy itself, because the alterna-
tive is departmentalisation of various
functions. When if we decide today
that community development and pan-
chayati raj institutions should be
wound up, we will be taking the coun-
try back to the times of British raj.

Shri K. P. Singh Deo (Dhenkanal):
Now the corruption is decentralised,

Shri M. S, Gurupadaswamy: That
is a fringe which should not be mix-
ed up with the basic concept.

Shri J. B. Eripalani: Have the BDOs'
been dispensed with in some States as
useless persons performing no fune-
tion?

Shri M. §. Gurupadswamy: BDOs
refer to the structure, not to the pro-
gramme., Some States are thinking
of having an alternative staff struc-
ture. For instance, in M.P, and some
other States like Haryana, Punjab,
etc,, they are thinking of abolishing
the BDOs. In MP. they have SDOs
instead of BDOs. There has been
some re-thinking about the staff
structure, but so far as the basic ele-
ments are concerned, there is no
change at all. If we change our ap-
proach and policy in regard to com-
munity development and panchayati
raj institutions, I am afraid once again
in the rural areas the traditional for-
ces, the obscurantists forces and the
well-to-do classes will gain control.
(Interruptions). There is no alter-
native to community development. If
my opinion is asked, I would say that
there has go to be more community
development on right lines.

Shri J. B. Eripalani: It has nos
been on right lines so far?



11639 D.G.

8hri P, K, Deo: Shri Lal Bahadur
8hastri said that block jeeps would
be withdrawn. Are you going to im-
plement that assurance?

8bri M, 8. Gurupadswamy: ] agree
that jeeps have got to be used pro-
perly. They should not be withdrawn.

&hri J. B. Kripalani: Your prede-
cedsors were not good enough to do it.

Shri M. 8. Gurupadswamy; Some
members have criticised the past per-
formance of community development.
There is nothing like full satisfaction.
We are not full satisfied, This is an
imstitution which has been there for
the last 16 years and jt is our task to
see that the superflous frills and weak-
nesses and some of the wrong prac-
tices are removed to sirengthen this
machinery.

(Min. of

May I inform the House that there
was & sort of a study made by the
Central Institute of Community De-
velopment recently, and according to
the preliminary report the level of
awareness about community develop-
ment among the villagers is quite
widespread. They have examined
nearly 7000 people,

Shri J. B, Kripalani: They were
suffering from T.B. or what?

Shri M. 8§, Gurupadswamy: Out of
7000 people nearly 86 per cent...
(Interruption).

8hri Piloo Mody: Let us not inter-
tupt him; this is his maiden speech.

8hri M. S. Gurupadswamy: This
is not my maiden speech, I have
made a number of speeches in this
House. Perhaps Shri Piloo Mody has
come to Parliament for the first time,

Shri Sonavane: These city people
do not want to hear the problems of
rural areas,

Shri M. 8. Gurupadswamy: Sir,
according to this report, 86 per cent
of the people have said that they are
are aware of the community deve-
lopment, jts programme and vAriow:
activities. Various surveys made have
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indicated that communtty development
and its Pprogramme has really created
a certain amount of impact in the
rural areas.

Shri Lobo Prabhu (Udipi): May
we have some idea of the achieve-
ments of community development?
We do not want opinions, we want
facts and figures,

Shrji M. 8. Gurupadswamy: The

same question was also raised yes-
terday, whether community develop-
ment has done any good to agricultu-
ral development. For the information
of the House I would like to say that
the community development agency
has helped the farmers to realise the
importance of better seeds, fertilisers,
pesticides and various other ‘mprov-
ed practices.

16.13 hrs.
[SHRr BAL RAJ MADHOK in the Chair]

In the field «f social service the
contribution of community develop-
ment to ereate the community assels
in the wvillages is significant. For
instance, about 44,2000 drinking wa'ar
wells have been constructed in the
rural areas

An Hon. Member:” Without water,

Shri M. S. Gurupaswamy: This has
been achieved with a sizeable public
contribution  (Interruption) . Sir, I
have no time to answer these ques-
tions now. Hon Members can discuss
with me in the lobby and I will tell
them everything.

Some 375,000 kilometres of approch.
roads have been laid and more than
a million latrines have been construct-
ed. The establishment of about 4,800
primary health centres has effectively
helped the expansion of medical ser-
vices in the rural areas. Special
emphasis has been given to the pro-
gramme of adult education.

We have alsc tried to see that the
weaker sections of our community get
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a lot of assistance from the commu-
nity development programme.

For the information of the House I
may say that we have suggested to
the State Governmentis to re-define
the concept ‘weaker sections of
society”. We have suggested to them
to include within the definition sche-
duled castes, scheduled tribes, agri-
cultural labourers, landless labourers,
sub-marginal cultivators and tenants
belonging to such cultivation, noma-
dic tribes and traditional artisans
excluding master craftsmen and the
State Governments have been taking
steps on the lines suggested,

The welfare of the weaker sections
of the society has been assigned a
statutory status in the panchayati raj
institutions, and many panchayati raj
bodies have constituted special com-
mittees to look after the welfare of
the weaker sections

The most important aspect of the
community development is, to my
mind, that over a period of years this
agency has been able to create a
series of community assets in the
rural areas....(Interruptions). There
is no time, I may be allowed to go
on.

Mr. Chairman: Order, order. Let
the Minister be allowed to go on.

Shri K. Anirudhan (Chirayinki):
The Speaker informed us that the
hon. Minister will take only ten
minutes. He has already taken 25

minutes. So, he should be asked to
curtail his speech,

Shri M. S. Gurupadswamy: Perhaps
the hon. Members do not want me
to meet their objections.

Shri J. B. Kripalani: In this con-
text, the discussion of community pro-
jects should not take more than two
minufes, because we are discussing
the subject of food and agriculture
and community project comes in only
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by the way. But, all the time he has
been talking of community projects.

Mr. Chairman: He will deal with
the subject with which he is concer-
ned. . (Interruptions) I would request
hon. Members not to waste the time
of the House like this. Let the Mi-
nister go on with his speech.

Shri M. S, Gurupadswamy: I havs-
started by saying that there are 14
cut motions on panchayati raj and
community development projects. So,
I am really sorry to hear from the
hon. Members that I am devoting a
lot of time on that. I am only deal-
ing with the questions and points:
raised by the hon. Members by way
of cut motions.

Shri J. B, Kripalanl: This is not a
discussion on community development
but the whole subject of food and
agriculture.

Shri M., 8. Gurupadswamy: In the
community development areas we
have special programmes like applied
nutrition programme, rural works
programme and drinking water pro-
gramme in selected areas which give
considerable strength to the weaker
sections of the community. Special
co-operative programmes also have
been evolved, Labour co-operatives,
washermen's co-operatives gnd s0°
many other co-operatives are taking
root in helping the vulnerable sec-
tions of the society in rural areas. But
I must confess that a certain amount
of benefit has gone to the well-to-do-
sectiops of the society. Therefore,
in future it will be our endeavour
to see that this distortion is corrected
and the community development pro-
grammes in future would help more
the weaker sections, the vulnerable
sections of society.

I know, hon. Members are very
much exercised over some of the
weaknesses which we find in the com-
munity development projects. We are
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[Shri M. 5. Gurupadswamy]

aware of those problems and we are
not avoiding those problems. There
has been some wastage in the com-
munity development areas. There
may be a certain amount of corrup-
tion, maybe malpractices; but may I
say that in a case like this where we
have to deal with millions and millions
of people, creating institutions for
their benefit, certain fungus growth
may be there. I am not justifying it
at all. It should be our concern and
it is our endeavour in future to see
that such malpractices and corrupt
practices are avoided and superfluous
fringes and frills are also cut out.

From this point of view we called
a meeting of Chief Ministers and
Ministers of Community Development
and Panchayati Raj some time last
year and we have taken up the sug-
gestions made by the participants
there, Also, we have had a number
of discussions, a series of discussions,
with various experts gnd now we
have formulated a new policy for com-
munity development and panchayati
raj. The main approach of this new
policy is to aveid unnecessary acti-
vities from the community develop-
ment work, to streamline the adminis-
tration and to pinpoint the issues
which are important,

We have said that agriculture and
family planning should be given top
priority and programmes of local
relevance subject to the availaility of
resources and also subject to the con-
venience of the State Governments,
should be teken up. We have also
said that special activities like the
rural manpower programme and
applied nutrition should also be taken
up in selected areas. With a view
to streamlining and strengthening
these various institutions in the coun-
try we have asked the State Govern-
ments that the three-tier system of
panchayati raj should be completed
in all the States as quickly as possi-
ble.

In regard to the size of the blocks
we have left it to the States, We
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have no objection if there are changes
made by the State Government in
respect of personnel but we have told
them that at no time at any cost the
agricultural programme should suffer;
the agriculture extension staff in the
community development areas should
be maintained, it possible strengthen-
ed, and this draft policy has been cir-
culated to the State Governments for
comments. When we receive thejr
opinions we will be able to formulate
this new policy and we will take the
House also into confidence. Later on
we will adopt the policy as the new
policy of the Government of India...
(Interruption)

Mr. Chairman: He js concluding.
Shri M. R. Krishna (Peddapalli):

He js taking the Congress Party's
time,
Mr. Chairman: He is consuming

his own party’s time, You cannot
object to it,

Shri P. K. Deo: The Speaker
announced that he will speak only
for ten minutes,

Shri M. 8. Gurupadswamy: 1 am
taking the time of my party...(Inter-
ruption).

oft T wiqe s (wied W)

Surery wEre & s wgar § R

& avew farfine & ar g 7

Mr. Chairman: He is taking his

party’s time. The hon. Minister may
continue his speech,

Shri Umanath: The time is preci-
ous. ... (Interruption).
St T Ty YT © 579§ g
T ey Tw qF § Afew g A
i qUEC 9 WE |
Shrl K. Anirudban: He js actually
wasting the time of the House....
it Toite ferg mret: eTew e FiAE
A argiaw @i
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Mr, Chairman: Order, order.

‘Sln-l M. 5. Gurupadswamy: I repu-
-diate these insinuations. 1 am not
‘taking the time of the Opposition at
all (Interruption) I am not yield-
ing.

An Hon. Member: He has not said
anything.

Shri M. §. Gurupadswamy: I have
said many things. You have no pati-
ence to hear.

Mr. Chairman: I appeal to the
Members to listen to him patiently.

_ Shri M. S. Gurupadswamy: The
Members of the Opposition have
tabled 15 cut motions under the

Department of Cooperation. These
cut motions deal with agricultural
credit, expansion and diversification
of cooperative movement and diseri-
mination towards non-Congress States
in the matter of cooperative assist-
ance. (Interruption)

Mr. Chairman: 1 would again
request the Members to listen to him
in silence,

Shri M. S. Gurupadswamy: Taking
the question of political discrimina-
tion to non-Congress States, I say the
‘cooperative assistance released by
the Government of India is linked to
the purpose of each State in the fleld
of cooperative development and also
its capacity to raisé its own funds.
Therefore, 1 say, there is no discrimi-
nation at all. Aeccording to this for-
mula, any State Government can take
the help of the Centre subject to the
general availability of funds allotted
to this Department, the matching
funds from the Centre, provided the
State Government also will find its
own resources. In 1987-68, so far the
Central assistance has been released
to four States for agricultural credit
stabilisation funds and the releases
to Uttar Pradesh and Bihar, the two
‘non-Congress Governments, are far
heavier than those released to Madhya
Pradesh and Rajasthen. The figures
are: Bihar—Rs. 50 lakhs, Madhya
Pradesh—Rs. 57 lakhs, Rajasthan
Rs, 30 lakhsg and Uttar Pradesh—Ra.
1-50 crores.
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An hon. Member: What about
other States?
Shri M, 8. Gurupadswamy: The

Central assistance has been released
to only four States so far,

The lady Member on the Congress
side, Mrs. Mohinder Kaur, raised a
question about the interest rate charg-
ed by the co-operatives from the cul-
tivators. She has said that the inte-
rest rate is on the very high side,
The position is that the Reserve Bank
lends at 4 per cent for short-term and
at 44 per cent for medium-term loans.
The cultivator gets the loan at 9 per-
cent or 10 per cent. The average mar-
gin charged is 1 per cent by the apex
banks, 2 per cent by the Central Gov-
ernment and 2:5 per cent by the pri-
mary co-operatives. The Reserve
Bank helps the co-operatives upto
40 per cent only; 60 per cent of the
money has to be mobilised by the
co-operatives themselves through
deposits. The interest paid on these
deposits range from 4 per cent to 6.5
per cent. The co-operatives charge
the pooled rate of interest from the
cultivators. We have, however,
requested the State Governments to
examine the position at each stage
of lending and try to make the margin
reasonable, commensurate with the
services rendered by these institutions,

Lastly may I say that we have been
taking a number of steps to improve
the pattern of assistance and the effi-
clency of the co-operative structure
and to diversify its activities? Since
1965-66, the crop-loan system has been
introduced progressively in various
States. We have been stressing the
importance of the credit-worthiness of
the purpose as against the credit-
worthiness of the individual. By this
arrangement a lot of tentants, ie.,
share-croppers, will be able to get the
benefit.

Shri Lobo Prabbu: May I enquire
how far it is correct that only 3 per
cent of the loans given by the co-ope-
retives go to cultivators whose assets
are less than Rs. 1,000 The co-ope-
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[Shri Lobo Prabhuj
rative movement is not for the poor
tenants, but for the rich land-owners

and the political supporters of the
party in power,

Sln-! M. S, Guruopadswamy: |
repudiate the insinuation,

Shri Lobo Parbhu: [t js a state-
ment of the Reserve Bank.

Shri M. s, Gurupadswamy: 1
repudiate the insinuation in the latter
part of his question. About the first
part, it is true....

8hri 8. K, Tapuriah (Pali): Then
what has he repudiated?

Shri M. s,

Gurupadswamy:
does he not

) Why
listen to me?

About the first part, it is some-
what true that the well-to-do sections
of the rural society have got the
lfu'gst benefits out of the co-opera-
tive credit structure, and We are
equally concerned about it. It js for
that very reason, thatwe have chang-
ed the system of assistance. That was
what I was saying. Hereafter, we will
be giving increasingly assistance on
the basis of crops and not on the
basis of security of land. The credit-
worthiness of the purpose will be the
more important consideration in
future than the credit-worthiness of
the individual concerned. So, it will
be our endeavour to see that this pat-
tern of assistance reaches every wil-
lage and covers all the States by 1968,

It is our approach to see that all
these institutions based on co-opeia-
tion, the co-operatives of various
varieties and kinds, the Community
Development and the Panchayati Raj
institutions are integrateq and co-
ordinated, so that all these agencies
get more strength and more vitalisa-
tion and the vulnerable sections of
the society, and the village economy
as a whole, will be the beneficiaries
of the results of their activities.
Whenever we make criticismg about
these institutions we have to bear in
mind that we are still in the initial
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stage of development and it is very
wrong_md dangerous to say that
these institutions have outlived their
purpose. Time is very short indeed.
Sixteen years is a very short
period. .,

An hon. Member: Not for him,

Shri M. 8. Gurupadswamy: I am
saying that sixteen years is too short
a period in the history of a country.

Therefore, the whole objective and
the strategy of village development is
integrated development and putting
into service the whole net work of
institutions for various kinds of acti-
vities. In this task, we have to eradi-
cate various weaknesses and wvarious
mal-practices and also mobilise a
large amount of resources sq that
they may play a very key role in the
task of change and transformation
of the rural society.

I thank you and also the hon, Mem-
bers for the indulgence that has been
shown to me.

Shri M. R. Krishna: May I just
seek one clarification from the hon.
Minister? The hon. Minister has
given an impression to the House
that the community development pro-
ject and its administration has helped
the weaker sections. Since he is quite
new to this Department, I do not want
to put him in a tight corner. All
the reports which have been submit-
ted after g thorough examination of
the community development project
and its administration both by Indian
and foreign teams have said that the
caste system has been reintroduced
in the Community Development A.C:l-
ministration and they have also forti-
fied this caste system in most of these
areas. 1 would, therefore, request the
hon. Minister to make a thorough
study of it and then give his consi-
dered view before the House.

Shri J. B. Eripalani: May [ also
put at the disposal of the hon. Min-
ister some information which iz with=-
in my personal experience? The offl-
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cers of these community projects al-
ways stay with the richest landhold-
ers, and they eat there and they do
things for them and nothing for what
he calls the vulnerable section of gur
society.

Shri N, Sreekantan Nair: (Quilon):
And trave] with a lady clerk.

Shri E. K. Nayanar (Palghat): Two
hon, Ministers have intervened in the
food debate and some truths have
come out from their speeches. And
we had some truths revealed to us
by the hon. Minister who spoke just
now,

Even after twenty years of Inde-
pendence, what is the position of our
agrarian economy? Even after we
have had three plans, what is the
position? Our agrarian crisis is deep-
ening. It has been accepted in seve-
ral documents that famine conditions
prevail in six States. Ewen in surplus
States like Madhya Pradesh, starva-
tion deaths have taken place. As
announced by some Sarvodaya lead-
ers, within six months, 204 starvation
deaths have taken place even in a
surplus State like Madhya Pradesh.
In Bihar also, starvation deaths have
taken place. What is the reason? Why
is this situation prevailing even after
three plans? Shri J. B, Kripalani had
pointed out that during the First
Plan. our leaders had said that after
the completion of the First Plan
period, we would become self-suffici-
ent. But even after the Fourth Plan,
what is going to be the position? The
target fixed for achievement by the
end of the Fourth Plan is 120 million
tonnes. An economist of the Bihar
University has explained:

On the basis of trends of pro-
duction of the major agricultural
crops over the last fifteen years,
perspective planning has estimat-
ed that an output of 20 million
tonnes of foodgrains could have
been expected in 1905-88 if wea-
ther conditions had been normal
In fact, because of drought and
other reasons, production was
down at 72:3 milllon tonnes,
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“Itthernteotmwthoflhe
past 15 years is maintained jn
the Fourth Plan and j¢ there are
normal weather conditions, the
food production will be 106.2 mil-
lion tonnes”.

It will never reach 120 million tonnes,
Even after three Plans, we find that
the landlords and rich landholders.
blackmarketeers and hoarders are ex-
ploiting the poor peasants and agri-
cultural labourers. That is the main
reason why the agrarian economy is
in a crisis and even starvation deaths
are occurring. We remember the
Bengal famine of 1943. 30 years ago,
our great poet, Mahakabi Vallathol
had written about famine and death:

Marikka sadheranam; vishappil dghi-
kalo Nammude natcil matram
‘Generally people will die, but peo-
ple will flame in hunger only in ou-
land’,

After 20 years of Congress rule, the

same position prevails. Starvation
deaths are taking place. What is the
reason?

Yesterday the hon. Minister of

State. Shri Shinde, challenged the
non-Congress Ministries in 8 States,
who have come to power for the first
time in 1867, and asked: why do they
not implement land reforms? After
20 years of Congress administration,
these 8 non-Congress Ministries came
into power only three months ago.
And he is challenging them to imple-
ment land reforms . ..

The Minister of \State in ithe Min-

istry of Food, |Agricuture, Commu-
nity Developmenf and;
(Shri Annasahib Shinde): 1 did not

challenge them.

Shri E. K, i'i’aynulr: I am prepar-
ed to challenge him.

Shri Annasahib Shinde: What I
said was this: if they implement, we
shall support them,

Shrl E, K. Nayanar: This is after
20 years of Congress rule.

Shri K, Anfrudhan: We are going
to do it.
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Shri E, K. Nayanar: In Kerala, we
are going to do it. I will explain it.

The Al India Rural Household
Survey Committee set up by the
National Council of Applied Economic
Research under Dr. P, S. Lokanathan
stated that last year, 1965, the income
of the rural community is as follows:
35.14 crore people in rural India had
an average income of 68 P. per head
per day. That means not one meal
even a day. The average daily in-
come of the last 10 million of the
rural population was 27 P, This is
after 20 years of Congress rule and
independence. One crore of agricul-
tural labour and poor peasants pet a
daily income of 27 P, This is not said
by a Communist, but by Dr. Lokana-
than. 50 million people get 32 P. and
another 100 million get 42 P. per
head per day. This is 20 years after
independence. Why?

This is our socialism. The crisis in
ithe agricultural sectur and the indus-
trial sector is refleciad in the Econo-
mic Survey of 1966-57 which says:

“While agricultura] output was
somewhat higher than in 1965-66,
it was well below the record
level of 1964-65. Import of food-
grains had to be substantially in-
creased, Production  actually
declined in many Industries bas-
ed on agricultural raw materials
and the growth rate of industrial
output was rather low. There
was, nevertheless a marked rise
in prices, particularly of food-
grains”.

After 20 years of Congress rule. the
agricultura] position is like this,

The ministry put forward some new
measures, a new strategy. What has
been the crux of this policy? The
new strategy announced in this House
on May 30th in reply to Unstarred
Question No. 808 is: inject some in-
puts into agriculture and wait for
output. Thiz input is either creation
of irrigation potential or extension of
community development or NES
blocks or soil conservation projects
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o;-_improved varieties of seeds or fer-
tilisers or use of same new agricul-
tural practices like the Japanese
me_t.hod, Chinese method etc,, and pro-
vision of agricultural credit. Where
does gll the credit go? To the rich
monopoly landowners, that has been
accepted by the ministry itself.

The second point is to ignore the
man _behmd the plough and avoid
drastic changes in the socio-economic
set-up.

Is it a new strategy? It is an old
strategy. In 1930, 37 years ago, W.
Burns, a British agricultural expert,
in his book Technological Possibilities
of Agriculture in India—he had been
in India—talked of raising agricuitu-
ral production by 30 to 50 per cent
by better jrrigation facilities, betler
manuring and use of good seeds etc.
So. this is not a new thing. Afier 20
years the same thing is repeated. Such
an approach was the basis of the grow
more food campaigns in  the early
post-second world war years. This
has been the basis of cur agricultural
planning during all the three nlans
although emphasis has been shifting
from one topic of input to another.

In the first plan it was river valley
irrigation and power projects. Then
it shifted to the use of chemical fer-
tilisers and the Japanese method of
paddy cultivation, Now it is the high
yielding variety, Taichung, Tainan

etc,, hybrids,
What have we achieved? During
the three plans we spent nearly

Rs. 2,000 crores on development of
agriculture and another Rs, 1,431
crores on development of irrigation,
but our need for import of foodgrains
went on increasing, and we spent Jur-
ing the three plan periods nearly
Rs. 2,500 crores on food imports.

During the period 1950-51 to 1982-63
we spent nearly Rs. 1,000 crores on
development of irrigation alone, but
the proportion of net irrigated area to
net sown area which was 176 wper
cent in 1950-51 moved up to only 18.9
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per cent in 1962-63, This is not due
to drought, this is not due to world
wars as explained by the Finance
Minister when he replied to the
budget debate.

Between 1950-51 and 1962-63 agri-
cultural production is believed to
have gone up by 424 per cent and
food production by 359 per cent, but
there has been an expansion of the
net sown area also in this period by
14.6 per cent. Hence, our planning
effort can claim credit for an increase
of 28.9 per cent in 13 years. 1962-63
was a normal year and not a year of
low production.

Despite increasing foodgrain pro-
duction by nearly 44 per cent, the
ration is 10 oz. in some States, 15 oz.
in some others, while it is merely 4
to 5 oz. in Kerala, and scarcity con-
ditions prevail in large paris of the
country. The entire system of ration-
ing and fair price shops are to he
maintained by imports. The avail-
ability of foodgrains per adult per
day was 17-18 oz. in 1966. This year
in Kerala we get 4—6 ozs. What is
the all India average in 1966? I have
given that. Nearly one-third of the
foodgrains that we produce or import
is lost in transit or storage. All these
go to show that we have failed to
introduce a national food policy or to
produce enough despite huge expen-
diture. We failed even to distribute
on an equitable basis what we pro-
duced and imported and have allowed
people to starve and die in scarcity
areas. We failed even to store pro-
perly the precious grains. The main
reason is the attitude to the actual
tiller. There are nearly 750 lakhs of
wastelands in our country. The Gov-
ernment of India has not been able
to complete a survey of these lands
and find out how much of it could be
immediately brought und-- cultiva-
Hon. The survev so far conducted in-
dicates that 53 lakhs of acres of land
are available and more will be dis-
covered later on. We have talked
so much about land reforms. But the
recent report on the implementation
of the land reforms prepared by the
Planning Commission tells us that
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even the most elementary land re-
forms have not been completed. The
intermediaries have yet to be abolish-
ed in many States, Fair rent is even
now a dream in many places and
security of tenure is yet to become a
reality in almost every State for share
croppers and sections of tenants. At
will evictions go on merrily. There
are no proper land records and so on.
A]] these had been accepted by the
land reforms implementation com-
mittee,

At the last conference of Chief Min-
isters, our Food Minister spoke abuut
implementation of the land reforms.
The necessity for the implemenlation
of the land reforms is recorded 1n
1957 by the agrarian reforms commit-
tee headed by Mr. Asocka Mehta.
Without implementing land reforms.
you cannot increase production with-
out giving land to the tiller and dis-
tributing it to the agricultural labour,
vou cannot increase production with-
become self-sufficient.  You spend
money and the blackmarketeers and
hoarders get the benefit.

My last point is about the foo_d
position in Kerala which is precari-
ous. On the floor of this House, om
May 31st. the Agriculture Minister as-
sured us that he would send 70,000
tons to Kerala every month, But in
June the quantity was reduced by
24,000 tons and for July the reports
say it would be reduced by 35,000
tons. They are violating their assu-
rance. During the last fifteen years
they cheated the peasants and agri-
cultural labourers and they violoted'
al] the assurances. Now they are
starving the peonle of Kerala. If this
situation is going to continue, the
people are not prepared to die q{
starvation; they will fight and die a
heroic death.

Mr, Chairman: Mr. Rajasekharan.
You will have five minutes,

Shri Rajasekharan (Kanakapura):
Sir, I am sorry I have been given
only five minutes, and I cannot pos-
siblvy finish my points within such a
short time; however, I would like to-
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[Shri Rajasekharan]

point out one or two important pro-
blems which are agitating the coun-
try. I would first like to refer to
the Ministry of Food. Here, there
have been cut motions which have
been moved in this House, pointing
out about the non-supply of food to
non-Congress governments, As you
know, the reason is due to the fail-
ure of rains in certain States and
also the delay caused by the West
Asian situation.

« Another point which l.as been madc

in some of the cut n.otions is with
regard to the nationa; food policy.
Here, I would like to say that a natio-
nal food policy can be evolved only
after taking into consideration the
various aspects which we are facing
on the food front. I would like to
emphasise here that the food pro-
blem is a very complex problem; it
cannot be solved just in a haphazard
way. We would like to take into
.account all the factors and statistics
which are available as far ag food
production in this country is con-
.cerned. But. if you take the statis-
ties which we are getting in this
«country, I would like to say that they
are not correct, because the very basis
.of the collection of those statistics is
quite wrong. Hence we are not able
40 arrive at the exact deficit in pro-
duction, However, 1 would like to
point out here that it is very essen-
tial to have a national food policy. I
+hope our hon. Minister wil] give due
consideration to this. This is a pro-
blem which has been facing us time
and again—so that a suitable policy
can be evolved very early not only
for the betterment of the farming
community but to solve the food pro-
blem of the country as a whole.

Here, I would like to offer my own
suggestion. The food habits of the
people have to be changed. Other-
wige, T am afraid we will not be able
to solve the problem at all. For in-
stance, if you take Kerala the peo-
ple there would like to eat more rice
which is in short supply not only in
India but even in the countries where
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rice is being grown on a large scale,
because their production is decreasing
every year, So, we have first 1o
change entirely the food habits of the
people, Here, I must congratu-
late our scientists who have evolved
good strains in paddy, in wheat, in
bajra and in so many other grains.
But unfortunately we have not been
able to make use of those strains in
large areas where we  think
they could be used. The reasons are
many. I would not like to go into
the details. I would only like to re-
fer to some of the problems which
are being faced by our farmers.
First of all, I would take up the fer-
tilisers, Yesterday, some hon, Mem-
bers were mentioning about the rise
in fertiliser prices,

16.58 hrs,

[MR. SpEAKER in the Chair.]

The Minister was saying that the
prices could not be brought down. 1
would like to point out here that due
to devaluation the price of fertilisers
has gone up by 57.5 per cent. It is
due to the Government’s action that
the prices of fertilisers have gone up.
So, I demand that the Government
should come forward to extend the
subsidy which it had promised to give
to the farmers, I think thereby the
farmers would be able to get the fer-
tilisers at a cheaper cost.

I would here like to point out that
though there have been cut 'motions
ang there have been many SuUgges-
tions, unfortunately, most of the
Memberg have failed to mention any-
thing about research, Whatever ad-
vance they have made in the west‘ern
countries in the matter of production.
1t is due to research that they have
been able to produce more. Yester-
day, when our hon. Minister was
praising our scientists and the farm-
ers, my hon. friend Shri Piloo Mody
was a little bit impatient. He does
not understand that it is due to re-
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search that most of the western coun-
tries have been able to increase food
production. I must cangratulate our
ex-Minister for Food and Agriculture,
Mr, C. Subramaniam, who was res-
ponsible for encouraging the scient-
ists, with the result today we see
hybrid seeds used in many States.
Government should consider giving
more help and flnance to agricultural
research.

17 hrs.

I would quote from a hulletin
brought out by the ministry to illus-
trate the poor attention we have been
able to give all these years to agri-
cultural research:

“To give an instance of the in-
adequacy of the support that has
been available one may mention
the Indian Agricultural Research
Institute founded in 1905, which
is not only the main national re-
search centre for agriculture but
at present the main nursery of
the new generation of scieitists
required tp incite and sustain an
agricultural revolution. In recog-
nition of its role the University
Grants Commission investej the
Institute with the powers of an
University in 1958. It Is well
known that it maintains a very
high standard of instruction as a
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food and other urgenty required
agricultural produce.”

This would illustrate what o poor
attention we have been able to puay
to agricultural research,

If we go through the figures, we
have been able to spend on agricul-
tura] education, during the third plan
only about Rs, 30 crores compared to
Rs. 135 to Rs.. 140 crores spent on
providing industrial education in so
many institutions. Therefore, Gov-
ernment must provide more facilities
and open more agricultura] colleges
and schools, particularly in rural
areas, so that the farmers’ sons will
be able to learn the new techniques
which have been evolved. At the
same time, agricultural extensinn hus
to be strengthened more.

As you know, irrigation is one of
the most important things for, agri-
culture, We have to provide more
irrigational facilities, There is limi-
ted scope under major and minor ir-
rigation, Therefore, we must tap the
underground water for irrigation.

"I wanted to refer to a few otler
points also, but due to lack of time,
[ am not able to do so. I hope Gov-
ernment will take into consideration
al] the points which I have been able
to mention.

result of which students from not \AT.OS hrs.

only all over India seek admis-
sion but also those from other
countries. Yet in this institution
not even a single additional hostel
room has been provided since
1951, For the expansion of staff
and research facilities only
" Rs, 96.40 lakhs were provided
during the entire Third Plan, and
the scientists of the institute wno
are full of ideas and energy had
to look to PL. 480 funds to pro-
vide additional urgently requir-
ed funds, It is hardly necessary
to point out that the research
efforts during the Fourth Plan
period must match the maenitude:
of our food needs and the urgency
to make India  self-sufficient- in.

1350 (Al) LSD—I11.

DISCUSSION RE: ABOLITION OF

SPECIAL PRIVILEGES AND PRIVY

PURSES OF FORMER RULERS OF
PRINCELY STATES .

Mr. Speaker: Before I call on Shri
Madhu Limaye to raise the discis-
sion . . .

Shri Ranga (Srikakulam): Sir, .one
hour will not be sufficient. The thme
may be extended. .

Mr, Speaker: That is the time
allotted. We have -been extending
it Even if we extend the time by
half-an-hour, aecording to.the rule
any Member who hae previously inti-
iated can be called to speak.  Al:



